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Government of India for economic de
velopment.

Shrl L. J. Sinrh: May I know v/he- 
ther the Canadian wheat was supplied 
to India eis a gift to the Indian peo
ple?

Slvi B. R. Bhagat: It was grant-in- 
aid, 1 would call it, not gift.

Shri L. J. Singh: What is the amount 
earned by the sale proceeds of the 
Canadian wheat?
Shri B. R. Bhagat: Rs. 7*50 crores— 
that is the counterpart rupee fund.

Shri L. J. Singh: Is it a fact that the 
sale procecKls  of the Canadian wheat 
have been earmarked by the Govern
ment of India for  partially flnancini? 
the Mayurakshi project In West Ben
gal?

Shri B. R. Bhagat: The counterpart 
rupee fund of Rs. 7*50 crores arising 
from the sale proceeds of this wheat 
have been used to finance part of the 
cost of the West Bengal irriftation pro
ject for crecting a dam across Mayura- 
kshi.  The total cost of the project is 
Rs. 12 44 crores and oniy a part of it, 
viz. Rs. 7,50 crores, is being met  by 
this.

Shri L. J. Sittffh: What are the spe
cial interests of the Canadian Govern
ment in this project?

Shri B. R. Bhagat: There is no spe
cial interest.  The priority is deter* 
mined by the Five Year Plan and it is 
we who select the project.

Shri Kelappan: The hon. Minister
said that it was not a loan but  a 
grant-in-aid.  Have we to return this 
amount?

Shri B. R. Bhagat: This is under the 
Colombo Plan Programme.  It is an 
assistance, grant-in-aid.

 ̂ ̂Mr. Deputy-Speaker. Not to be <̂8- 
lurned.

Sltri L. J. Singh: May I know whe
ther the Canadian  Government have 
imposed any special conditions in the 
giving of this wlieat?

Shri B. R. Bhagat: As I said, the 
only condition  is that the procecd̂ 
have to be used for economic develop* 
ment.  There is no other condition.

TBRRrroRiAL Army

•mi. Shri K. C. SodhU: (a)  WiU
the Minister of Defence be pleased to 
state the total strength of our Terri
torial Army (State-wise) as it stood 
on the 31st March. 1953?

(b) What further steps are  being 
taken to develop it?

(c) Is there any special agency for 
Its recruitment propaganda?

The  Deputy  Minister of  Defence 
(Shri Satish Chandra): (a) It is not
advisable to disclose this information.

(b) A considerable amount of publi- ' 
city has been done in order to encoui- 
age people  to join the Territorial 
Army.  Recently a Central Advisory 
Committee has been formed to advise 
Government how the Territorial Army 
can be developed further.  The State 
Governments concerned have also been 
advised  to set up similar  Axlvisory 
Committees in each State in order to 
enlist public co-operation.

(c) The normal recruiting organisa
tion of the regular Army is also res- '
' ponsible  for the recruitment  of the . 
Territorial Army.  There is a Terri
torial Army Directorate in the Army 
Headqutirters  who  are  in overall 
charge and who have done a consider
able amount of publicity  and propa
ganda for the Territorial Army.

Shrl K. C. Sodhia: Are Government 
.satisfied  with the progress that  has 
been made by the  recruiting agency ̂ 
lor this purpose?

Shri Satish Chandra: The progress
has  not  been  very  satisfactory—I 
should admit it. But there are two 
types of units in the Territorial Army, 
namely Provincial  Units and Urban 
Units. Progress has been rather satis
factory in Provincial Units, it has not 
r̂ n̂n s'' ĉ Hsfactory  in the case  of 
Urban Units.

Shri K. C. Sodhia: Do Government 
propose  to have some paid  agency 
working in the countryside for the 
purpose?

Shri Satish Chandra: I  submitted 
Just now that the progress  in the 
countryside has  been quite satisfac
tory. The recruitment is limited by 
the number that we arc prepared to 
take and the number of persons who 
offer themselves  for recruitment. I 
think there is a good response in the 
rural areas.
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Shrl Dabhi: What amount was spent 
on the Territorial Army during 1952
53  and from  which source was  it 
spent?

Shrl Satish Chandra: I cannot give 
the figures  of  expenditure  or  the 
strength of the Territorial Army  for 
security reasons.

Shri Thanu Filial: 1 wanted to know 
whether we can  have the benefit of 
the discussion—the questions and ans
wers which were in Hindi?

Mr. Deputy Speaker: It is a mailer 
of record which the hon. Member can 
see.

Shri Raffhavaiah:  What is the na
ture of the composition  of the Advi
sory Committee?  May I know whe
ther any, representation  has  been 
given  to ex-Servicemen  organisa
tions to make them attempt to assimi
late larger numbers of ex-Servicemen 
who are unemployed  and who  are 
anxious to serve in this army?

Shrl Satish Chaadra: The Comman
der-in-Chief of Hie Army is a member 
of the Territorial  Army Committee 
and he has better  oontact v/ith ex* 
Servicemen all over the country thar 
anybody ♦Ise.

Shri PmiBOose:  The hon. Minister
stated that some sort  of advice ha« 
been given to the States to set up* 
Boards for recniitment.  May I know 
whether any State has set up sucn a 
Board and also whether any State nas 
disagreed to the proposal?

Shri Satish Chandra:  This  advice
has been given recently. These Com
mittees, I think, will be set up  very 
shortly.
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DiRBCTORATfi OF INVESTIGATION

1̂82t. Shri K. C. Sodhia:  (a) Wiir
the Minister of Finance be pleased to 
state in how many cases the Direc
torate of Investigation has  rendered 
help to the Commissioners of Income-
tax in investigating  into  complalntr
against officers  cif the  Income-tax
Department during 1951-52 and 1952-53?

0>) What was tne number of such 
complaints. State-wise, against different 
categories of ofilcers?
(c)  What further steos were taken 
in these cases anJ with what resultj?'




